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ogenmed. 4601(E).-2 awre| umgismiy womib grblaosar i, 2006 (34 @er 2006) Gfle; 1 Geir
gslanenril9fle](3) epeoid eupmESILLL flsmrmigamer Lweml(hisS, S oirs QS6m epeild Heulb |
02, 2021 Gzdlenw Hlwblssg)., spliulL sl sdlen Wfle] 22 Qen edersssdler Gfley (2) Qe a5
BEOL_ (P& GU(HLD BTETTS.
S.0. 4601(E).—In exercise of the powers conferred by sub-section(3) of section 1 of the Food
Safety and Standards Act, 2006 (34 of 2006), the Central Government hereby appoint the 02.day
of November, 2021, as the day on which the provision of clause (2) of Explanation of Section 22
of the said Act, shall come into force.

[ 6Tl eremr. 19.15014/9/2019-FR]
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